
RESOLUTION RE. STEPS TO IM-
PROVE ECONOMY AND TO 
REDUCE INEQUALITIES OF 

INCOME, ETC.~.ntd. 

MR jJEPUTY -SPEAKER.: Now we 
take up futther consideration of the reao-
luti .. mo:nred 'by Shri Kanwar La! Gl1pm 
;,n the 9th December, '977. 

Shri Gupta. 
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The figure wu RI. 594 crores in 1951, 
It went up to RI. 2759 crorea in 1971 
and to RI. 3717 crores in 1975-76. 
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MR. CHAIRMAN: Motion moved: 
"Thia HoUle urges upon the Govern-

mont to take effective stepa to improve 
tb£ economy of the country and to re-

duce the inequalities of income, wealth 
UId penonal consumption." 

There are some Amendments to be moved. 
SHRI S. S. DAS (Sitamarhi): I beg to 

move: 
'!bat in th, resolution,-
IIlId at the end-

"and the loot of the rural people by 
the urban elite and organiJcd preaure 

poupa be curbed. Tbe HoUl' furtber 

directs the Government to baaically 
restructure the outmoded, exploitative 
and eliti.t state-capitaliat model of the 
Indian aociety and the Inwan State." (I) 
MR. CHAIRMAN: Shri Brij Bhushan 

Tiwari-not present; 
Shri Chandra Shekhar Singh not present. 
SHRI GAURI SHANKAR RAI' 

(Ghazipur) I beg to move: • 
That in the resolution. -

for "w'uth and p,nonal Consumption" 
subsrituu-

"Pay, wealth and fix • Ceiling on the 
expenditure" (4) 

MR. CHAIRMAN: Shri Ram Dhari 
Shaatri--not Pr.,.ent. 
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THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI 
H. M. PATEL): Sir, the moti n that has 
been moved reads as folloW!: 

"This House urges upon the Govern-
ment to take effective steps to improve 
the "conomy of the country and to re-
duce the inequalities of inrome, wealth 
and penonal consumption." 

I don't think there should be any difference 
of opinion in regard to the second part of 
this resolution, to reduce the inequalities 
of income, wealth and penonal consump-
tion. ADd, I presume, the reference to the 
economy of the country means that we 
should develop the economy in such a way 
that these objectives, that is, reducing in-
equalities of income, wealth and penonal 
consumption, are achieved. 

I can only say that the steps which we 
are takng to improve the economy are 
many, and in fact, I think, we are achiev-
ing a measure of success. 

Ever since the Government assumed 
office, it has b'en making every effort 
to improve the economy in order to 
achieve the basic aims of the policy to 
which it is committed, namely the eli-
mination·of poverty and destitution and 
establishment of a social order which 
assures freedom and equality to aU ita 
citizens. But the dimensions of the pro-
blems of poverty in India and complexity 
of the factors underlying ther •• rule out any 
quick or easy solution. Failure of over two 
decades of planninlt to make any dent on 
poverty show that If the prOblem is to be 
tackled effe-tively, the entire strategy of 
the development should be reviewed and 
priorities re-defined and the economic 
policy will need to be reformulated in the 
light of the new strategy and priorities. 

While in the short region the exigencies 
of the current situation is to be taken into 
account, the basic thruit of the economic 
policy both for the obort as well as the 
land-term will depend on the approach 
one adopts to the strategy of development. 

We have initiated .tepa already to read-
define the priorities confonnity with the 
new strategy of the planning. While the 
Fifth Plan for J 978 to J 983 is .till being 
formulated by the recODItituted Planning 
Comrnillion .•.. (IntmuptiollS), 

SHRI KANWAR LAL GUPTA: The 
Minister should tell US specifically the etepa 
taken and not the policy. which they 
frame. 

MR. CHAIRMAN: Allow him to pro-
ceed. 
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SHRI H. M. PATEL: Mr. Chairman, 
I regret that what the hon. Members 
desire cannot be achieved with the speed 
with which they desire. They ask what 
have we been doing. We have been doing 
many things. (Inkrroplions). Please keep 
patience and then you may learnsomething 
If you do not have patience you cannot 
learn. What I am pointing out are facta. 
You have mismanaged the ~conomy of 
thie country for thirty years. You cannot 
expect us to change things overnight. 
It takes time. 
Is'om Jars. 
[Ma. DEpUTY SPI!AJtER in tM Chair] 

Let us understand thi •. After all, I should 
have thought the hon. Members will 
realise this. The guidelines have been issued 
by the Planning Commission for the pre-
paration of the State Plans for J 978-79 
bearing in mind our basic objectives of 
accelerating the growth of per capita 
income to the maximum possible extent 
and to progress toward. self-reliance. 
That is what is happening. We have to 
Teco~ise that to tackle the problem of 
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'(5Iwi H. MPatel] 
poverty, rOCltingouube,problom oCunem-
ploym_t....a undcmmplvymeat, we have 
to empbaoise the need to promote measures 
which would help to provide employment 
.'. larger 1lumber ar people. It has been 
".,inted oltt in the guiieiines that in order 
.... attain the COIl1emplated' employment 
~. uldnginto acceuntthe antiCIpated 
Min the tBboar fartt, it will'be neceaary 
to emure signiftt:antmd 'SUlwnedincrease 
in the labour absorption in productiveworlr. 
,in Iigri."dtme including processing nor""" 
8bIp<rt tmd dimlbution ...•..• 

SKRI KANWAR LAL GUPTA: Ten 
minutes should be give to the Minister. 

MR. DEPUTY-SPEAKER: At 4- 0' 
clock we ,have to take up the Adjourn-
ment Motton. 

SHRI H. M. PATEL: Guidelines have 
to be formulated in order to achieve a 
aubstantial ahift in the investment target 
aDd the Central and State Governmenll 
P~ies in &mill ar ~he economic policy 
will need to be coordmated with the Plan 
priorities. Since assnred waitt supply is 
crucial for increasing productivity of 
.~:iculrur.: ~ creation of empiGyment, 
highest ptlOtlty bao to be given to mvest-
_ in irriAlatian than it has been recoiv-
iog 10 far. Funds would have to be pre-
~ fer investmerrt in irrigatilXl and 
IIgncultural production before allocations 
arr made to otAcr IeCton. It il ~tended 
to brin~ an additional 17 million hectares 
of lanauaer irrigation in the next five 
years. Large outlayo would be needed to 
inae ... e p wer generation keeping in view 
the potential for employment generation. _.00 1Ift_ 

.w~ ~: ~'R: 
.m f~ ~fi9;~? ~ 
fiAi\' fWf q, 1PHt-'filf 1fR ~ 
«~,;m ~? 

SKRI H. M. PATEL: Hon. Mcmben 
are 8 ,Uillil iII\Patient but tbey must 
know that we have appointed a 
Iludy group on this -luestion 
of wages and incomes policy 
wilh a view to """Ive a naticmal wage 
policy, which r think the mover of this 
...,.,luuon deil'Cd. The necc30ity for app-
ointing wudo a study group &role because 
man,. di.tortionl had rome into the econo-
my; in the erganised labour f .... instance, 
there are groups at high levell of wages; 
there are othen who are at the medium 
level. 

MR. OEPUTY·SPEAKER: Accor4ing 
.to our ruIca, 'r." have to take up die ad-
10urDm~Dt motion. 

WithdT4WC11 of M18A (Be.t) 

SHRI KANWAR LAL GUPTA: Will 
you .boliob 1Ihe fundamental rip .. to pro-
perty?, " ,(lnt.rruptl'OM), 

MR. DEPUlY.SPEAKFA: We take 
up other bllsinCII, Shri Samar Ghua. 

SHRr SAMAR GUKA (ContIB1: 1 
beg to move: 

"That the further diJcusaion on thr 
r"",lutian reprding alqlS to illlP'"ove 
the economy and reducing inequalitieo ar incame, Gte. moved by Shri KaRwar 
Lal Gupta on the 9th December, 1977, 
be adjourned to the next day allotted to 
the Private Mcmbcn' Resolutions 
in the next session and the provisions 
of lub-rule (I) of Rule SO and the 
proviso to Rule 29 be suspended in their 
application to this resolution to enable 
!he ,,..,..,l,,tion to be let down in the 
Lilt ar Dusi"ea wothGUI ballGt, as the 
fint item therein." 

. M!t. DEPUTY -SPEAKER: The ques-
lion u : 

"That the further dis~on on the 
TeIOlution regarding Iteps to im J>f'Ove 
the economy and reduciug inequatities 
of income etc, moved by Shri Kanwar 
La! Gupta on the 9th December, '977, 
be ad,journed to the next day allotted 
to the Private Member's Resolutiotll 
in the next s.,.,ion atid the plOvisiof": 
of sub-rule (I) of Rule 30 and the pro-
viso to Rule 29 be suspended in their 
application to this resolution to enable 
the resolution to be let down if! the 
List of BusiDdl without ballot, as the 
lint i tern therein. " 

The motion UlQS adopted 

16."3 hn. 

RESOLUTION RE. REPEAL OF 
CONSTlWTION (FORTY -SEOONO 
AMENDMENT) ACT AND WITH· 

DRAWAL OF MISA 

SHRr SAMAR GUHA (Contai) : 
r hegto move: 

"This house recommcnda to the 
Government to redeem its sacred pledge, 
made to the people on the hdtoric 
occDOR of the las, Lolr. Sabha Election, 
by f ortbwith repealing the Conatitution 
(Forty-second Amendment) Act, which 
waa passed by Parliament tmder a 


